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1 2 3

Gujarat 5.061 45
Rajasthan 9.180 2.7
Tamil Nadu 0.226 36
Tripura - 23
West Bengal -- 0.4
Madhya Pradesh -- 0.02
Jharkhand - 0.01
Totar 37.788 97.0

MMT: Million Metric Tonne. MMSCMD: Million Standard Cubic Metre per Day.

(c) Details of royalty paid by ONGC to the State of Gujarat are as under:

Royalty (R in crore)

Crude oil Natural Gas Total
2009-10 1420.51 55.15 1475.66
2010-11 822.03 95.28 917.31
2011-12 1477.40 106.77 1584.17
2012-13 856.65 119.00 975.65
2013-14% 229.58 107.32 336.90

* In addition to above, differential royalty of ¥ 450 crore (royalty on pre-discount price minus royalty on
post-discount price) was deposited for February and March, 2014 in terms of the Hon’ble Supreme Court’s

order.

Under the Production Sharing Contract regime, the amount of rovalty paid to Gujarat
Government since inception of oil/gas production in 1994-95 upto the year 2013-14 1s
the tune of I 738 crore.

Growth in production of crude oil

867. SHRI ATAY SANCHETI: Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state :

(a) the decade-wise details of growth in the production of crude oil in the country

during the last four decades;

(b)y whether the growth is sufficient keeping in view the increase in consumption

of petroleum products in the country, if so, the details thereof;

(c¢) the details of measures taken by Government to enhance indigenous production

of crude oil, and

(d) what has been the success achieved so far ?
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THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) and (b) The Compounded
Annual Growth Rate (CAGR) in the production of indigenous crude o1l in the country
was 4.13% against a CAGR of 4.89% in consumption of petroleum products during
1973-2014. Decadal CAGR during 1973-2014 is given in the Statement (See below). The
country had self-sufficiency of 22.4% during 2013-14 based on domestic consumption.
The details of self-sufficiency during 1973-2014 are also given in the Statement.

(¢) and (d) In order to increase the pace of exploration and production of oil and gas,
the Government has been offering exploration acreages through International Competitive
Bidding. So far, a total of 282 exploration blocks have been awarded comprising of 28
blocks under Pre-NELP and 254 blocks under New Exploration Licensing Policy (NELF)
bidding rounds in onland and offshore areas. As a result of exploration in the awarded
blocks the following benefits have been realized in terms of accretion and production

of crude oil reserves:

(1) So far, a total of 90 oil discoveries have been made in the awarded blocks,

including major oil discoveries in RJ-ON-90/1 block in Rajasthan.

(il) An In-Place oil reserve accretion of 376.22 Million Metric Tonnes of oil has
been realized as on 01.04.2014.

(iil) Crude oil production under the Production Sharing Contract (PSC) Regime has
increased from 10.53 MMT in 2011-12 to 12.08 MMT in 2013-14, mainly due
to contribution from increasing oil production in RJ-ON-90/1 block in Rajasthan.

Further, following policy measures have been undertaken by the Government to

increase oil and gas exploration and production activities in the country:

»  Shale Gas and Shale Oil Policy have been announced by the Government of
India in October, 2013 for National Oil Companies (NOCs) to explore and

exploit shale oil and gas resources in nomination regime acreages.

»  Policy for exploration in the Mining Lease (ML) areas held by the Contractors

after the expiry of exploration period.

+  Policy on non — exclusive Multi-client Speculative Survey for assessment of

unexplored sedimentary basin.
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Statement

Table: Indigenous crude oil production, domestic consumption, self-sufficiency during
1973-2014 (Financial Year-wise) and decadal CAGR

Year Indigenous Crude oil Domestic Consumption  Percentage self-
Production in MMT in MMT sufficiency (%)

1 2 3 4
1973-74 7.20 22.35 30.05
1974-75 7.49 22.11 3161
1975-76 8.28 22.45 34.43
1976-77 8.66 24.10 3352
1977-78 10.19 25.54 37.21
1978-79 11.27 28.24 37.24
1979-80 12.84 29.50 40.61
1980-81 9.40 3090 28.38
1981-82 14.89 32.52 42.72
1982-83 19.73 34.66 53.13
CAGR 10.61% 4.49%
1983-84 26.02 35.84 67.74
1984-85 28.99 38.80 69.71
1985-86 30.17 40.87 68.87
1986-87 30.48 43.66 65.13
1987-88 30.36 46.42 61.02
1988-89 32.04 50.09 59.68
1989-90 34.09 54.10 58.79
1990-91 33.02 55.04 5597
1991-92 30.35 56.97 49.70
1992-93 26.95 58.90 42.69
CAGR 0.35% 5.09%
1993-94 27.02 61.54 40.96
1994-95 32.23 67.45 44.58
1995-96 35.14 74.67 4391
1996-97 32.87 79.17 38.74

1997-98 33.82 84.29 37.44
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1 2 3 4
1998-99 3272 90.56 3371
1999-2000 31.95 97.09 30.70
2000-01 3243 100.08 30.23
2001-02 32.03 100.43 29.76
2002-03 33.04 104.13 29.60
CAGR 2.03% 5.04%

2003-04 3337 107.75 294
2004-05 33.98 111.63 28.6
2005-06 32.19 113.21 27.2
2006-07 33.99 120.75 26.8
2007-08 34.12 128.95 25.1
2008-09 33.51 133.60 233
2009-10 33.69 137.81 227
2010-11 37.68 141.04 25.0
2011-12 38.08 148.13 24.1
2012-13 37.93 157.06 22.9
2013-14(P) 37.80 158.20 22.4
Cagr 0.22% 3.92%

Cagr During 4.13% 4.89%

(1973-2014)

Black marketing of LPG cylinders

T868. SHRI ISHWARL AL SHANKARLATL JAIN: Will the Minister of PETROLEUM
AND NATURAIL GAS be pleased to state :

(a) whether Government has taken cognizance of illegal business of domestic LPG

cylinders in Delhi;

(b) whether Central Government conducts regular drives to check the illegal business

of domestic LPG taking place all over the country including Delhi;

(c¢) whether higher officers of the Department are also involved in above-said illegal
business;

(dy whether consumers lodge complaints to curb this illegal practice but such

complaints are ignored;

TOriginal notice of the question was received in Hindi.



